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PREFACE

This Publication contains a brief resume of work done in the Tenth
Lok Sabha during the Fourteenth Session i.e. from 31st July to
26th August, 1995.

New DeLHi; R. C. BHARDWAJ,
Octaber, 1995 Secretary-General.

Kartika, 1917 (Saka)
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1. DURATION OF SESSION

Date of Commencement : @ 31 July, 1995

Date of Adjournment sine die . £ 26 August, 1995

Date of Prorogation : 6.9.1895

Total Number of days of Session : 27 days

Number of actual Sittings . 16 days

Number of Hours of Sittings : 113 hours and 45 minutes

@The tirst sitting commenced with the playing ol National Anthem.
£The last sitting ended with the playing of National Song.
%Sanmwuuohﬂymuwwmmﬁmm 1985.
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SUMMARY

Bills pending at the end of the last session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by
Lok Sabha with amendments

Bills returned by Rajya Sabha with amendments
and laid on the Table of Lok Sabha

Bills passed

Bills negatived
Bills withdrawn
Bills part-discussed

Motions for adjournment oi debate on the Bills adopted

Bills referred to Select Committee
Bills referred to Joint Committee

Bills reported by Select Committee
Bills reported by Joint Committee

Bills originating in and referred to a

Joint Committee by Rajya Sabha in respect of which motions

concurrence were adopted by Lok Sabha

Bills referred to Departmentally Related
Standing Committees by ChairmarvSpeaker

Bills pending at the end of the Fourteenth Session
of Tenth Lok Sabha vide Para No. 4213 of Lok Sabha

Bulletin-Part || dated 7.9.1995

25

Nil

Nil

Nil
18
Nil
Nil
Nil
Nil
Nil
Nil
Nil
Nil
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Nil
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SUMMARY

Bils pending at the end of the last
SO8BION ...ttt e s e nerees

Bills introduced .........cc..evveviviiiireeeeceee et
Bills Withdrawn.........c.ccoccveeeiiiiiiiiiieceecer e reererseeeans
Bills negatived..............c.cccrveiiiireeniiinrine e

Bills removed from the Register of Pending
BillS .....ccoovvveniiniiiniriniiciiritc s e

Bills part-discussed..................cccoeevrvivecreenieennnenns ———

Bills pending at the end of the session
vide Para No. 4214 of Bulletin-Part Il
dated 7-8-1995 .............coceuvvireiniiirinee e

14

339

15
NIL
NIL

NIL
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7. LEAVE OF ABSENCE

Si. No. Name of Members Period for which Date when
leave granted leave yranted
1. Shri Probin Deka 24.4.95 © 3\
3.6.85 = 41 days
2. Shri Rajaram S. Mane 31.7.95 o
17.8.85 = 18 days
3. Stvi R. Jeevarathinam 31.7.95 0 \ 7.8.85
14.8.95 = 15 days
4. Shri Shyam Lal Kamal 31.7.85 ©
25.8.95 = 26 days
5. Kum. Uma Bharli 31.7.85 to
25.8.95 = 26 days J
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MOTIONS UNDER RULES 191 AND 342

summac-ry

No. of notices received : 205

No. of motions admitted : 54

No. of motions discussed 2

No. of motions remained : Nil

pant-discussed

Total time taken : 20 hrs. and 47 minutes

24
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10. PANEL OF CHAIRMEN

Sl Name of Member o Date of Nomination
No.

Shri Sharad Dighe 1
Shri Peter G. Marbaniang
Shri Nitish Kumar

Smt. Geeta Mukherjee 11.12.1993
Shri Tara Singh 7
Prof. Malini Bhattacharya

Shri P.C. Chacko

Smt. Santosh Chowdary

Prof. Rita Verma

Vacant J

©® N A LN

-
-
i

*Vacant vice Shri Ram Naik resigned from the membership of Panel
of Chairmen w.e.f. 7.7.1995.
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11. PAPERS LAID ON THE TABLE

(a) By Government........

(b) By Private Members

.................................................................

...................................................................

28



12. QUESTIONS

(i) Starred Questions
(a) Number of Questions put down in
Question Lists for oral answers.
(b) Number of Questions orally answered.

(i) Short Notice Questions

(a) Number of Questions put down in Short
Notice Question List.

(b) Number of Short Notice Questions
orally answered.

(i) Unstarred Questions

(a) Number of Questions put down in
Question Lists for written answers

(b) Number of Questions for which written
answers were laid on the Table
includiing those put down for oral
answers but not reached for oral
answaers.

340

49

Nil

Nil

3525*

3816

* Including 3 Unstarred Questions deletedAtransterred from one Ministry to another.
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13. RESOLUTIONS
(i) Resolution placed before the House by the Speaker

Sl Subject Date of Time taken Ministry/De- Remarks
No. placing nanment

before the concerned

House
1 2 3 4 5 6

H M
1. 50th Anniversary of the  8.8.1885 0 02 External Adopted
Atomic Bombing of Atfairs

Hiroshima and Nagasaki.

30
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC
IMPORTANCE FOR SHORT DURATION
UNDER RULE 193

SUMMARY
1. No. of notices received : 83
2. No. of discussions admitted : 2
3. No. of discussions held : 2
4. No. of discussions remained part- Nil
discussed
5. Total time taken 10 hrs. and

24 minutes

4



15. SITTINGS OF THE HOUSE

Subject

Date

Remarks

Canceliation of sittings of Lok
Sabha on 11 and 14 August,
1995 end fixation of sitting on
26 August, 1995.

8.8.1895

August, 1995 were cancelled and
the House sat on 28 August
1995.




16. SPEAKER/DEPUTY SPEAKER/CHAIRMAN
ANNOUNCEMENTS/OBSERVATION/REFERENCES

Sl Subject By whom Date
No.
1. Relerence 1o the 53rd anniversary of The Speaker 9.8.1985
the ‘Quit india’ movement launched
on 9 August, 1942,
2. The train accident near Firozabad The Speaker 21.8.1985
between the Purushottam Express
and Kalindi Express on 20 August,
1885.
3. Valedictory references on the The Speaker, the 26.8.1985

conclusion of the Fourteenth Session
of Tenth Lok Sabha.

Prime Minister,
Sarvashri  Jaswant
Singh, Sharad
Yadav, Mohan
Rawale, Bhogendra
Jha and  Hari
Kishore Singh.




n

‘Butheg W UBWOM U0 BOUBIBIUCD PUOM UUNOJ U SPIBMOL UBWOM UO Buneew jueiSHAW

OHVVS 6yl 18 pejdope (suotsiea ysiBul pue IPUIH) UBWOM UO UOIMIOSeH BXBUQ 8l JO YoRe AJ0O B 8IqeL 8y) UO Pre) Osty #
(suorsea ysabu3l pus PuIH) leweleIs eyl j0 yoee Adoo § Biqel Oyl LO PIE D
BPINYS UBIBYOBADIA LS O jEBYeq UO epeyy 3
‘uorseA ysiibu3l w weweisis ey JO AJ0O ® eige) Byl UO prej oSty §

'S661 "AInf 0F pue 62 uo Bxeuq

¥0 0 5688 Uemysofey eABseg ‘WS 18 pjey UBWOM UO Buneep feueisHEN DHVVS eul # L
‘uoiesweBiO epeI] PUOM
SO 0 688 umsequepiy) 'd WS ey sepun suonenoBeu seovues pepnpuco  Anuecey 9
10 0 s68¢ peeAs ‘W'd IS ‘Anunoo ey U uonens ewwd eyl @ ‘S
‘G661 ‘isnbny
10 0 S68%V uniiemen S 3 WL 8yl BUBUBILIOO HEeM 8L JOj SSBUISNE JUBUALIBAOD) v
€0 0 s68°y 1epjer wexeg NS ‘uosees 96-5664 0 sdor) pRYY 04 AoHOod @dud €
"BAYSEIBYBY
) 10 weunnsron Aq eloigd somod loyqeq ey
20 0 seE8v OAIBS ‘dH'N HUS 10 |1-8SBUd O UOAIBIEOUBO PUB |-SBUd jO uonBpndey 2
‘podey SeIWIWICD BIYOA
20 0 6682 uBARYD '@'S S ey o Buneved Jenew ureped Buikjier) ¢ !
S v € 4 '
W H
uaye] eunj aleq WISIUN JO GWeN eigng jeug ‘ON 'S

2LE 8inY Jopun sivisiUIN Aq pleyapew syuswelels (1)

SIN3IN3LVLS ‘LI



38

"BPINYS UBJBYBADIA S JO JIBYSq UO 8PBN3

$6'8'92

§6'8'G¢

S6'8'¥2

S6'8'ce

S6'8'12

S6'8°L1L

S6'8'L1

oeleiny qeusid LS
0eq ybuts ‘d'M WS

neg buByl ‘AN WS

susd mwny iy wys

OBy BywWIseB/eN ‘A'd WIS

100d yseley WS

‘suwnoBeziel BISOg Ul UOUBNES OU)

‘WSN ‘Buey ‘(NND) oul feuoqewew) Jewny

pus ueysiepI00( UBBMIeq Jueweeils oy ) Buubs
‘Anunco eyl u sseBueasos Aq

PeO| peey $® pos Wibn. CuiAieo j0 eored Buol uo eyt
‘peqQuUeyq 18 'PoRLN

RoD BunioD 1eseyg jo Keysem oD epdng 1o Bupmng
enlBASIILDY 8y O Bupee peos ey uo 5661 ‘isnbny
1812 o uo suosied XiE JO IBED BuOAL WePKOY
‘9661 "ISNBNY 02 UO ABMNEH WOULON jO UOISIAD
peqeyeyy UO UOHBIS PEqeZOid 18 $S9)iX] wenoysnng
1082 pue ssesdx3 IPWEY €20y ULEBMIEq UOISEI0D
NPBN lWe] PSP repequy 100V YUON

‘dwe) [B0edS 8I0{IeA 8y WY $6Xp8d 3117 j0 6d8ds]

‘5661 ‘Isnbny 1812

unbeey UYS3 8yl BunUeWIWIOO 3e6M Oyl JOj SSBUISNE JUSURLBAOD

‘vl

ct

K4

‘i

0L

€

Z

'




(li) Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned
during Tenth Lok Sabha as on 27.10.1995.

Total Number of - No. of replies Parcanfage of
matters raised sent o replies sent to
members by members by
Ministers and the Ministers

copies en
dorsed
to Lok Sabha
Secretariat
First Session 270 220 81.55
(8.7.91 to 18.9.91)
Second Session 133 114 85.71
(20.11.91 to 20.12.91)
Third Session 314 240 76.43
(24.2.82 to 12.5.92)
Fourth Session 149 112 75.18
(8.7.92 to 20.8.82)
Fifth Session 61 47 77.05
(24.11.82 to 23.12.92)
Sixth session 253 183 76.28
(22.2.93 to 14.5.93)
Seventh Sesion 127 91 71.57
(26.7.93 10 28.8.93)
Eighth Session 70 49 70.00
(2.12.83 to 30.12.93)
Ninth Session 185 132 71.35
(21.2.84 to 13.5.94)
Tenth Session 13 5 38.46
(13.6.84 and 14.6.94)
Eleventh Session 102 70 68.83
(25.7.94 10 26.8.94)
Twelith Session 33 2 66.67
(7.12.84 10 23.12.94)
Thiteenth Session 211 105 49.76
(13.2.985 to 3.8.95)
Fourteenth Session 96 227 22.92

(31.7.85 10 26.8.95)
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(i) Statement showing the time spent on disorderly scene/
Iinterruptions In the House during Fourteenth Session,
Tenth Lok Sabha

Date Time spent Remarks
H. M.

23.8.1995 2 30 Interruptions started at 1100 tvs. and continued upto
1108 hrs. House adjourned at 1109 hrs. and reassembled
at 1300 hrs. Due to continued interruptions in the House,
Lok Sabha adjourned at 1308 hrs. and reassembled at
1430 hrs.

NOTE: Time calculated on the basis of the normal time of the sitting of the House i.6.
from 11 AM. 1o 1 PM. and 2 PM. to 6 P.M.



(lv) Statement indicating matters raised after question hour and
before taking up of the listed business and time taken
thereon during the Fourteenth Session, Tenth Lok Sabha.

Date Number of Number of Time taken
matters raised members who H. M.
spoke
31.7.1995 3 7 215
1.8.1985 6 13 0 54
2.8.1895 1 7 0 58
3.8.1985 6 10 1 38
4.8.1995 25 35 13
7.8.1995 9 14 0 37
8.8.1985 5 7 0 40
9.8.1995 7 13 1 04
16.8.1995 8 17 1 09
17.8.1995 5 1" 128
21.8.1895 7 7 08
22.8.1995 5 17 1 08
23.8.1985 Nil Nil Nil
24.8.1895 13 15 1 00
25.8.1895 52 64 3 14
26.8.1995 23 26 0 40
Ke
175 273 18 23
Ke
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18. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS TRANSACTED DURING THE FOURTEENTH SES-
SION OF TENTH LOK SABHA

Business Time taken Percentage to
the total time
taken
H M
BILLS
: 253
(a) Government—Bills 28 4§
(b) Private Members’ Bills 4 56 43
BUDGETS
(a) General Budget 2 33 2.2
(b) State Budget 5 04 4.5
CALLING ATTENTION (Rule 197) 1 12 1.1
DISCUSSIONS
Short Duration Discussions (Rule 193) 10 24 9.1
MATTERS OF URGENT PUBLIC IMPORTANCE 18 23 16.2
RAISED AFTER QUESTION HOUR
MATTERS UNDER RULE 377 2 22 2.1
MOTIONS
(a) Motions under Rule 191 and 342 20 47 18.3
(b) Motions under Rule 388 0o o —_
QUESTIONS 11 51 10.4
RESOLUTIONS
(a) Resolution placed before the House by the 0 02 —
Speaker
(b) Statutory Resolutions ¢
(c) Private Members' Resolutions 2 25 2.1
STATEMENTS (Rule 372) 0 54 0.8
OTHER MATTERS such as Oath or Alfirmation, 4 06 3.6
Papers laid on. the Table, Obituary References,
Questions of Privileges. Points of Order, Personal
Explanations elc.
Tora: 113 45 100.0

‘Joint discussion took place on certain Statutory Resolutions [vide Statement No.
13 (i) SI. Nos. 1 to 3] and Motion for consideration of connected Government Bill [vide
Statement No. 2 (i) SI. Nos. 6, 13 and 14]. Time taken on Joint discussion has been

shown under Government Bills.
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